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MR. SPEAKER: I asked the Sec
retary to convey to you that you can 
send a question on this.

SHRI ATAL BIHARI VAJPAYEE: 
The question w ill come after 21 days.

MR. SPEAKER: You can send a
short notice question.

SHRI ATAL BIHARI VAJPAYEE: 
Will the Minister accept the short 
notice question?

MR. SPEAKER: From myself it
will be cleared. But I cannot say for 
the Minister.

■ Sft 5?T ( T̂TfRTĴ  ) :
% f w m  ^  ?rf^^Twr
f t  ^  I  I r̂ T TT W -

^  ftr̂ TT I  il'K  ^
f e n  I ,  5rrtr ^  nTn ^  I

sft : qnf^nrrir^
^ ^  t ,  % fe^ri'b'

^ I ii*A '»Tt’ ?3?fwnjpc 
%■ r^«il ^  ?lin ?rPf'(l<4 ^ ^

^  STFT
^  sr^rarnr fr  i

sft sn ?TRirre ; i 9 6 7  %
spTHff %  f e l T O  ^  f% qr 1IT5T?

SHRI S. M. BANERJEE- rose—

MR. SPEAKER: Unless I give you
permission under Rule 377, you can
not ge* up any time you like.
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SHRI S. M. BANERJEE: This is a
ver.v important matter. As you 
know, the Finance Minister made a 
statement that the Pay ComHiission’s 
report will come by 31st March. 
Today, in the Hindustan Times the 
news has corns out that Rs 200 crores 
will be needed to implement the pay 
pannel report. I congratulate the 
pressmen fcr scooping this news, but 
I would like to know why the Pay 
Commission Members who could 
sneak it out to the Press did not sub
mit the report to the Government? 
Why is this Parliament being ignored?

12.05 hrs.

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE

C r i s i s  d u e  t o  s h o r t a g e  o f  p o w e r

THROUGHOUT THE COUNTRY

51^' -̂ T7T!r
m m  t
% fnT?,'fwf%?r ^

^  siiK  f̂ ^rrar f  
^  ?r ^Rfrsr ^ ^ w

% ?rqn*r t —

^  %■ 
fsTH % 'jft ’m ii-' 

^  TT ^ > r  ft" 
^  I ^  '̂ ffer if 
mi I, ?f̂ T fp-rl̂  ^
fgfir ift ^  i”

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AN D 
POWER (SHRI BALGOVIND 
VERM A): Mr. Speaker, Sir, there is 
widespread power shortage in most 
parts o f the country this year. A  
detailed statement on the power posi
tion in the country was laid on the 
Table o f the Lok Sabha on 13th N ov
ember, 1972. The main reasons fo r  
the shortage of pwore this year are:

(a) Reduced power generation 
from  hydro stations due ta
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shortage of water in hydel 
reservoirs;

<b) Shortfall in power from Ato
mic Power Stations;

(c) Continued growth in demand 
lor power and shortfall in the 
addition to generating capa
city.

A review of the power supply posi
tion at present indicates that—

(a) There is a small surplus 
power only in Delhi, Madhya 
Pradesh and Kerala and a 
Ii1 tie off peak surplus energy 
m Bihar.

(b) There is power shortage in 
most of the other States, 
which aggregates to about 35 
million units per day.

The aggregate energy demand in 
the country at present is of the order 
ot 201 million units per day against 
which the estimated availability oi 
energy is about 166 million units per 
day. Normally, in most of the States 
in the country, the power require
ments increase during the months of 
February and March compared to the 
demands in the earlier months, main
ly due to increased requirements of 
Agricultural pumping. Also the avail
ability of power has further reduced 
on account of:

(a) decrease in hydro generation 
In U.P., and Tamil Nadu—the 
latter due to poorer North- 
East monsoons; and

(b) due to lower availability 
from Tarapur Atomic Station, 
to the extent oi 2 million 
units per day.

This has necessitated power cuts 
and restrictions, in varying magni
tudes, in most of the States which 
are experiencing the shortage. How
ever, priority in power supply is being 
given to agricultural needs so that

agricultural production does not seri
ously suffer. In this context it may 
he stated that the power supply to 
NangaJ Fsrliliscr Factory has been 
reduced from 9» MW to 60 MW w.e.f. 
10th February, 1973, and the power 
thus saved is being made available to 
meet the agricultural needs in Punjab 
and Haryana

Among the measures which are 
being continued, to mitigate the shor
tage are:

(a) The power generation from 
the existing thermal power 
stations have been stepped up 
to the maximum po.ssible ex
tent.

<b) The supply and transport of 
coal to the majov Thermal 
Stations are being continual
ly monitored in order to en
sure adequate suppl.es.

(c) Spate parts for the Thermal 
Units which are under repair 
are being ai ranged on prio
rity basis.

(d) Captive plants of diesel sets 
are being permitted to be 
installed by private indust
ries.

(e) The commissioning of the 
various power generation 
schemes which are in an 
advance stage of construction 
is being expedited.

(f) The States have been re
quested to set up implemen
tation cells to monitor the 
progress of projects and over
come the bottlenecks.

srt w f  if jffaRT #  farranrr % 
qr̂ r prrc w r  fr o f t

snFfir «pt* m  1 1
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THE MINISTER OF IRRIGATION 
AND POWER (DK K L RAO): I 
thank the hon. member for the vari
ous suggestions he has made. One of 
the important questions that he raised 
was about leakage of power. It is 
true that there is a certain amount of 
leakage. We do not know exactly 
the quantum of it. For example, in 
Punjab, transmission losses are the 
largest, 34 per cent. It may be duo 
to the fact that in Punjab they do not 
measure the actual energy supplied 
to the agriculturists. They only cal
culate on the basis of HP used for 
pumping etc., not the actual amount 
of energy supplied.

So, recently we h*tve set up a re
search section of our officers to con
duct field experiments to find out and 
calculate exactly the amount of 
energy supplied.

AN HON. MEMBER: There is pil
ferage also.

DR. K, L. RAO: As for big indus
tries and acceptive power for them, 
we are allowing it, whenever it is 
justified and possible. Recently we 
have allowed the Gwalior Rayon Fac

tory to have its own generating sc , 
oi 13 MW. The Hindalco Aluminiur 
factory has also applied for genera) 
mg pjA’er of their own. We ai\ 
allowing that also. The only condi 
lion ’s that they use the power 'fo 
themselves; they cannot sell it tw 
olhers.

sftsrsft *<n*r: w?r fafavr 
fajpfi 3WTRST f t  
| f a r o  ^  for

f̂rr ^  w  wnff 17 7HI? ngf fa r̂r 
t  »

DR K  L RAO: f do not follow
e<act!y what ho meant by ‘under- 
billing’. That was why I a n g e re d  
about le-jftage, I call cxc-cssive trans
mission loss as power leakage

’■ftsr ZztefW 4t falRV
#  *F^*f % «TP»TT “ 57TT

f a f W  ^ | i

DR. K L. RAO: I would not be
ably to answer that question. Distri
bution of electricity is by the various 
State Electricity Boards. We are con
cerned about the loss of energy. It 
may be due to leakage. That is what 
I answered in regard to under-billing.

We have 40 per cent hydro and 60 
per cent thermal capacity out of the 
total 18 million kw in the country.

SHRI JYOTIRMOY BOSU (Dia
mond Harbour): The worst ever
power crisis is adding fuel to the lire. 
On the one hand, we have lack of 
growth and industrial stagnation. On 
the top of this, we have this unpre
cedented power crisis. According to 
Dr. Rao, the shortfall is about 150 mw 
and loss in transit and distribution 
has been said to be as high as 20 per 
cent. In the Bhakra-Nangal system 
the generation was 12,5 million units; 
it has come down to 10.26 million. I 
understand this is due to lack of
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water in the whole of North India 
which includes Punjab which feeds 
half the country and has so many 
small-scale industrial units using 
electricity. In Haryana a°.am they 
want it for agriculture (not teachers); 
then in UP, Rajasthan .<nd Juj imu 
and Kashmir. riheie is a sho^ta^e of 
1c million ur> t a rlrjy The indust
ries pro working only one ^hift at the 
present moment. This is duo to the 
non-commi5.«iomng of the proposed 
am! much publ cised thermal project* 
and the Rajasthan Atomic Power 
Project. They have allocated tor the 
fifth P]t.n only an insufficient amount 
of Rs. 5,GOO crores. The requirement 
<s much more than that

Punjab fe^ds the country. They 
have been refused ekctricity by 
Rajasthan. II is interesting to read 
e pres* article which says:

“Punjab’s appeals to Rajasthan 
for the release of Satpura 
power from Madhya Pradesh 
have gone on unheeded so 
far," ‘Mr. Karnail Singh, 
Punjab’s Irrigation and Power 
Minister complained here 
today.’ ‘This defiant mood of 
Rajasthan’, he said, ‘was 
causing a power loss of eight 
lakh units a day to Punjab 
which it can ill-afford when 
its industries are run at 60 
per cent capacity and when 
there was water shortage for 
agriculture due to the power 
crisis/ ”

Both the States are dominated by 
Congressmen. What a variety of poli
ticians are there and what policy they 
formulate, we fail to understand.

The Andhra Minister said that 
there is a power cut up to 50 per cent 
and now the cut has been increased 
to 90 per cent. It is said that the 
third power cut was decided upon by 
the Andhra Electricity Board bring
ing down the power supply from 50 
to 90 per cent. 90 per cent power cut 
after four Plans in this country.

What is this Government doing? Are 
they a team of lotus-eaters? I want 
to ask the Government through you . 
The need there is 650 megawatts 
Th2 capacity is at the present mo
ment 400 megawatts. The generation, 
oi course, is much less than that.

Take West Bengal. It was decided 
that at the begining of the fifth five 
year Plan, it will be at least 300 
inegjwail . There is a very low uti
lisation of the built -in-capacity. For 
example. 33urgapur’s capacity is 2H5 
mcRU\ alt-: The actual generation
never exceeds 150 megawatt-*. The 
npurit.\ oi the Bandcl thermal power 
station is 330 megawatts; but the ac
tual generation is never more than 
220 megawatts. The DVC’s is always 
Jess by 200 megawatts. At least one- 
third of the country’s total coal and 
steel is produced by West Bengal. 
Yet. this is the condition. Will you 
be surprised if I say that the power 
stoppage in West Bengal alone caused 
them Rs. 50 lakhs per hour? The 
jute industry in two months have lost 
Rs 5 6 crorps rupees worth of indus
trial products. For engineering, it is 
Rs 4 crores. It is because of our 
abject dependence on foreign coun
tries which have been supplying the 
generating units, particularly the 
United States of America, and also the 
lack of self-reliance.

There is an article which says that 
the contribution by indigenous manu
facturers so far has been about one 
million kilowatts, that is 0.3 million 
kw ol hydel and 0.7 million kw of 
thermal equipment. Even if they 
work up to the maximum capacity, it 
cannot be expected to supply plants 
for more than 10 million kw. A judi
cious combination of indigenous manu
facture and import of power plants 
is therefore necessary, and an order 
for import should be placed imme
diately, and so on, it is argued.

There is defective planning, faulty 
execution, inefficient management; and 
of course the class character of the 
Government will not allow them to
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put their hand on the air-conditionacs, 
cinemas and the upper strata of peo
ple, the affluent classes; you cannot 
touch them. There is no tightening 
of the belt there. In the CPWD 
bung-ilows, if you want a 20-watt 
bulb it is out of stock; th y do not 
keep thjm; but if you want a 100- 
watt bulb it is readily available. This 
is the attitude of the Government.

On top of that, there is non-utilisa
tion of the built-m capacity. Wlmra 
do you spend the money? You have 
fixed a target of built-in capacity. 
Your performance in rcspeet of the 
ultimate generation is much lower 
than what you have aimed. Dr. Rao 
has himself said that based on the 
survey conducted by the Construction 
Machinery Plan Committee, 1972, 
equipment worth Rs. 34 crores to Rs. 
38 crores was lying idle in the major 
power projects, representing about 
82.46 per cent of the total value of 
the construction machinery. What a 
shameful thing. You have no money; 
you have no industrial growth; you 
have only poverty, and your inach- 
nery worth croies of rupees are lying 
idle and unutilised. Who has sabo
taged your growth? It must be some
body in the Government. They had
ii modest target but it remained 
unfulfilled. On top of that, to sprin
kle salt on our wounds, a British 
monopoly concern, the Calcutta Elec
tric Supply Corporation is making 
hay while the sun shines it is trading 
in our product; they buy the DVC 
power and sell it at 300 per cent 
higher value and they are getting 
much more over the reasonable re
turn as defined in the Electricity Act. 
In 1970-71 their gross revenue had 
been 32.67 crores and in 1971-72, 
Rs. 34 79 crores. Their profits in 
1970-73 was Rs. 79.2 lakhs but in 1971- 
72 lakhs but in 1971-72 it jumped to 
twice as much, Rs. 142,4 lakhs. A 
committee was constituted and it has 
reported on nationalisation. I have 
s*en the report and I shall lay it on 
ihe Table of the House. It will be 
another cat out of the bag. It has

recommended about nationalising 
stnad unity, nothing about the big 
units. The Calcutta Electric Supply 
Corporation has been left alone be
cause it is controlled by their God- 
tathers, the British monopoly interests 
in the country. Two States, Punjab 
and Tamilnadu have already asked 
for import of generating bets; Tamil
nadu—500 sets. We want the Govern
ment’s reac ion to this. Dr. Rao is 
heie and I have great regard for him. 
Whal ml hoc solutions :«n<l what long
term solutions are b^ng thought of by 
him? May I ask him to tell us the 
make of the generators which are 
awaiting spare parts. What is their 
worth and bow it has all He ted riower- 
generation in the country.

DR. K. L. RAO; The hon. Mem
ber ha« made some useful comments. 
Th.- fact is that M.P. nas been giving 
some surplus power to Punjab; Rajas
than through which this power has to 
be transmitted has itself become defi
cient in power; its load had been in- 
avasinc, rapidly and therefore they 
are not able to ŝ ntf ft on to Punjab. 
I have taken up with the Minister 
concerned and said: share at least 
half and half; that is half should be 
given to Punjab and half should be 
given to Rajasthan. We have tried 
to meet this load; agricultural load is 
very important. As the hon. Member 
said Punjab is a State of our country 
of which we are all proud; we shifted 
the power that we supplied to ferti
lisers, a million kw hour of power 
and we are now supplying it to 
Punjab and Haryana for meeting agri
cultural needs. The first atomic unit 
in Rana Pratap Sagar has gone criti
cal’’ and the load will be 100 mws in 
April and in June it will go into full 
commissioning.

The hon. Member has spoken about 
the shortage of power in Andhra, 
West Bangal and so on. The main 
point hers is that demand in the coun
try is growing very rapidly. Our 
expectation wa«s that it would to  up 
by something like 12 per cent but it
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has actually gone up by 20 per cent. 
Of course it is a very good feature; in 
all parts of the country the demand 
has gone up. Our total shortage today 
is about 54 million units a day. About 
30 million is due to the extra demand 
over the last year; and about 24 mil
lion is bccause the hydel generation 
being less by 22 and atomic power 
generation being less by 2, that is 22 
plus 2, which comes to 24. Out of 
this 54 million, we have made up 
about 19 million units; still 35 million 
units are left. We have not been able 
to cover this gap of 35 million units. 
In the next Plan we should fix the 
target rather high and try to imple
ment the power programme in the 
country; without that the country 
gets paralysed in all sectors.

SHRI BHAGWAT JHA AZAD 
(Bhagalpur): What about immediate
relief?

DR. K. L. RAO: May be the rains
will to better and we would be able 
to make up the shortage to some ex
tent. We are also trying to improve 
the performance of the thermal 
machines. But the basic thing is we 
will have to put up more and more 
of power plants so that we have sur
plus of power and not deficit. In 
West Bengal, one unit of 120 MW in 
Chandrapur two units at Santialdi 
have been delayed. Jf these units 
come up during the course of this 
year, it will make up the present 
shortage to a certain extent. But the 
load is going up all the time. Just as 
the population of India is going up 
very positively, so does the load.

SHRI JYOTIRMOY BOSU: How
many generators are awaiting spares 
and lying idle? What is the country 
in which they were made? What is 
the total value of the spares involved 
and to what extent power generation 
has been affected by it? >

DR. K. L. RAO: We are trying
to get the spares as early as possible 
Mainly the machines are from USA 
and We?t Germany. There were

some machines in Delhi and Talcher 
which were imported from Interna
tional General Electric from USA
which were held up for spares. We
got these spares.

SHRI JYOTIRMOY BOSU: For
how long?

DR. K. L. RAO: Unfortunately
those machines got broken, may be 
due to the faulty design. Anyway, it 
is too late in the day because the
guarantee period is over. The
machines have been waiting for spares 
for nearly 5 to 6 months. The worst 
thing was in Durgapur. There were 
two West German machines in Durga
pur and one at Bokaro big 75 MW 
machines waiting for the spares for 
some time. Unfortunately there was 
delay in bringing this matter to our 
notico. As soon as we came to know 
about it, we took action.

SHRI JYOTIRMOY BOSU: I
wanted to know how many generating 
units are awaiting spares in the coun
try, what is the total value of such 
spares and how much it has affected 
the generation of power.

DR. K. L. RAO: Apart from the-
machines which I have mentioned ear
lier, as far as I know there are no 
other machines requiring spares. The 
only other machine I know of is in 
Satpura and for that also we have 
taken action. There is no machine for 
which we have not taken any action.

w zm  TTftor, ftranr wxz % arr* *  
VT̂ Rp- 1972 1

sra % arre fsnwR, sffac 
tfrreft effr u p *  *nr *rn?r
stptt 1 *ra,*rr#w*rm;*TT i $  sthht 
xTT?rrn | fosrrT fanfai

sftcT j — ^  eft I
sfTC % srre cfr
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?r$t srrsrr m m
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*  nfinr: cffcnr ’STRT 
t?f» g t T O 5 T  cfTFTTT f ^ T T  I STFT 
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*r *ft  f f t r  *ft ? ^ t  *r*ft | f s p r %

*R X T R T  qff% f?=r % 

*ft ?rtf 5^2: r̂t

ftnft t  w  ?

DR. K L. RAO: The hon. Member 
has asked about atomic power stations. 
Atomic power stations are under a 
different Ministry. I will give the in
formation, whatever I have, but he 
■roust get the fulled information from 
'She concerned Ministry.

Regarding Tarapur, inc fuel rods 
have to be replaced every two i>r three 
years, and the iuel rods h<v\e not yet 
been replaced. One unit is working 
out 0 tae two units of 200 nv»g iwatts. 
and in the second unit, the fuel rods 
are being replaced and they are ex- 
p e ’tcd to go lrtn teno-jitu * in an
other two or thre<? montns.

Regarding Rraia Pratap Sa; u there 
was a delay in the construction ot the 
project One ol the units i.s \*>1 to be 
constructed Another has gone criti
cal. The power is being produced, and 
it will take three months to produce 
the full power. Wo are dt the moment 
getting about 40 megawatts* in this. In 
Apnl it will t;o to 100 an i i''* May- 
.Ti’ne, full powei Till b̂ * produced. 
This kind of s^npsj^rjjig is n cessdry 
for atomic po\vrr +̂<-;tion It will not 
produce full p n ^ r  imn>«’(!inM '

About K;i]oal am there have teen 
e .gmeermc! difil ulties For coding 
they wen. ti A to get kj.( \wtiei- and
that lias causeo considerable oelav. 
They were also trying to get tic  tech
nology from indigenous sources With
out seeking am ioreign assistance In 
this regard. So, that had also i:aken 
a certain amount of time.

The Kerala Government normally 
Rives pn*\er to T^nil Nadu Tut they 
have got much less power (hi', year 
due to the hydro power ioser'iir 1 ^t 
beint* filled up. The Kerala Govern
ment has agn?f J to gi\e 3 lA h s vmts 
to Tamil Nadu 'inl> two or th fe  ilays 
back Most of the power slal'ons that 
Tamil Nadu were asking for have al- 
readv been sanctioned: I do not think 
anything is pend.ng except two ^r 
three.

SHRI C. T. DIIANDAP\NTI <Dhara- 
pui\im) So many schemes rre pending 
u’lth the Cc.itral Govermrent for 
clearance. You have yourself stated 
that.

OR. K. L RAO- No pro}e ts rre 
pending except two or three on which 
some discussions are necessary. For
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example, there is a project on which 
there are differences between Tamil 
Nadu and Kerala. Water goes down 
to Kerala and they want to divert the 
water. Naturally, it is an inter-State 
problem and that has to be looked into. 
Another power station which is under 
active consideration is at Tuticorin. 
(Interruptions). The point is whatever 

is sanctioned now will not meet the 
present troubles. Any power station 
started will take five or six years to 
com men re generation. I quite agree 
that Tamil Nadu is one of the States 
which makes the best use of power 
and does not waste any power at all. 
For their requirement, every effort 
will be made to give assistance.

Another point that the hon. Member 
has raised is about the vowor cut for 
Minister in Delhi. 1̂  Delhi, there is 
adequate power. Of course, as you are 
all aware, all the fountains have been 
cut, and the total saving that we have 
got on account of this is only four 
megawatts—a very small amount 
Actually Delhi is an area where we 
are generating one million kilowatt a 
day extra and this is being pnssed on 
to Haryana. I agree that any power 
saved in Delhi will be useful to the 
neighbouring States. This is under 
constant review, and I have requested 
the Lieutenant Governor to look into 
this.

About 'Nangal fertiliser factory, we 
have some discussions whether to cut 
down the fertiliser output by rutting 
off the power for the factory and 
giving it for water supply or whether 
We should retain it for fertiliser pro
duction. Extensive studies were made 
and we found that cutting down ferti
liser production would cause much less 
loss to the country than what it would 
be if we did not supply water for agri
cultural production by cutting down 
the power for fertiliser factory. Of 
course, production 0f  fertiliser Is Im
portant. But more important is sup
ply of water for agricultural opera
tions and the Punjab Government it
self has said that it is prepared to sur
render fertiliser production but would 
have water. There, the water has to

be pumped from wells. That is why- 
we have cut down fertiliser production 
for the next two months and given 
power for agricultural pumping.

SHRI R. V. SWAMINATHAN (Madu
rai): What about Neyveli?

SHRI S. M. BANERJEE (Kanpur):
I have seen the statement which the 
Ministers has made to-day. It is a 
reproduction of the statement which he 
made in reply to my call attention 
notice on the 22nd November 1972 and 
the reply he gave to my Short Notice 
Question No. 2 of 15th June, 1972.

I would like to confine my remarks 
to Tamil Nadu, Bihar and Uttar Pra
desh. In Tamil Nadu, I would like to 
know from the hon. Minister whether 
he iv, aware that there is a ssrious and 
unprecedented power crisis this time- 
I would also like to know whether it 
is a fact that the State Government 
sold a thermal plant producing 20 MW 
of power as a scrap, whether a new 
plant which is likely to come up there 
has not been cleared by the Central 
Government and whether the hydro
electric scheme at Kottayar which has 
been completed has not been commis
sioned for production as yet. The ther
mal plants at Ennore and Basin Bridge 
are producing only one-third of their 
capacity. So, I would like to know 
whether a committee of experts will be 
appointed to go through the various 
schemes which the State Governments 
are confronting in respect of power 
shortage.

As far as Bihar is concerned, I' 
would like to know whether the ther
mal plant at Muzzaffarpur which was 
promised by the Centre, has been 
cleared by the Planning Commission. 
I know once the power plant comes up 
at Muzzaffarpur, it is going to change 
the complexion o f some of the district* 
in Bihar which is greatly needed by 
the Bihar Government

Coming to my own State of Uttar 
Pradesh, the Minister is aware that at 
present there is more than a 40 per 
oent power cut in U1P and on the 26th»
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of February* nearly 45,000 to 50,000 
workers belonging to all industries in 
Kanpur went on a token strike <-b a 
protest against, this man-made power 
iragedy. I say man-made, because it 
is due to the bungling tha( was going 
on both at the Centre and in the 

State.

As far as power shortage is con
cerned, in reply to my short notice 
question No. 2, regarding power short
age in UP. Dr. Rao said, “it is true 
that there is a heavy shortage of 
power in UP and it is as much a& f> 
million units a day. W<? are trying to 
get power from DVC. We arc also 
trying to see whether some more pro
jects could be set up to produce 
pov’er.” He alto said that ‘‘for two 
or three years, the power situation in 
Uttar Pradesh will be difficult.” Re
s id in g  p wer shorta^o, on 2I!nd 
November, the Minister said, “As 
ouainst the rp'^  requirement of abovt 
1500 MW in the Stato, tho availability 
is only about 1100 MW. leaving a f’np 
of 400 MW. Then he further states • 
”A relief of about 1.1 million units per 
day, 0 7 million units from Bihar and 
0.4 million units from Madhya Putrtesh 
has been possible at present.”

What is the condition of UP to-da>" 
The textile, iute rayon and other in
dustries are working only 15 hours or
12 hours as gainst 24 hours. To-day 
there is loss of product’ ’ ) merv hojr 
and every minute. I would like t° 
bring to your notice

MR. SPEAKER: Please put your
question.

SHRI S. M. BANERJEE: Usually I 
do not take more than 5 minutes, but, 
to-day, let me rub the Minister for at 
legist seven minutes.

It is interesting to know that UP 
has exempted HINDALCO oi the 
Blrlas but they have not exempted the 
defence units, the ordnance factories 
in Kanpur and other places in UP 
which are manufacturing- the most 
sophistictrted weapons in the country* 
Vot tfcis Government and the Govern

ment of UP the Birlas aluminium con
cern is more effective and more urgent 
or more important than the defence 
proouction of th® country. 1 have re
quested the hon. Minister and the 
Chief Minister also to see that these 
defence units are exempted irnm the 
power cut. I would like to know from 
trio hon. Minister whether permission 
has been accorded to U.P. Government 
tor importing generating se<s and tur- 
binej, which they wanted some time 
ba.k. They requested that they should 
he allowed to import generators and 
turbines lor producing 100 MW of 
electric power. I want to know, se
condly, whether surplus power from 
Bihar, Rajasthan and Badanpur will 
be available to U-P. or not. The hon. 
Minister lor Irrigation and Power from 
my State (Shri Narayan Putt TiwariJ 
came here and he met the hon. Minis
ter and he talked to him. I want to 
know whether the surplus lower from 
the places which I mentioned would 
be made available to U. P. or not

Thirdly. I want to know whether 
any direction had been given to the 
UP Chief Minister to restore the power 
cut ’n the case of the defence instal
lations at Kanpur and other places pro- 
ducion sophisticated defence equip
ments.

I request the hon Minister to give 
clear replies to my questions with re
gard to Tamilnadu, Bihar and U.P

Ther<e is a sort of discrimination 
which has been done, which I have al- 
read> pointed out. If Birlas are given 
power to run their aluminium factory 
and there is no ci.t in it, it is done 
at others cost. The people W’ll not 
bear this. The Birlas are given power 
at the cost of defence production, at 
the cost of the rabi crops, at the cost 
of everything else. I would request 
the hon. Minister kindly to bear this 
in mind. Workers in Kanpur r.nd 
oth*»- peaces will never bear it and they 
will force this Government to take over 
Hindalco. I would like to know from 
the Minister as to what concrcte steps 
have been taken by this Government 
to help the UP. Government to over-

35*0 1 & -8
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come this crisis. UP. has been neg
lected and they are showing a step
motherly treatment towards UP.

DR. K. L. RAO: The hon. Member 
raised the question of Ennore and it 
is true that that power station was 
producing less because there v/as no 
cooling water there. Certain problems 
were there and it should have been 
looked into mu:h earlier. I visited 
the area and I made some suggestions- 
The State Government has followed 
these suggestions and now they ate 
generating the full amount of power 
there. Actually, one machine was 
delayed. Otherwise 110 M.W. of
power would have been available. If 
it comes up early it will be helpful at 
this moment.

Regarding Muzafarpur power sta
tion in Bihar State, it is true that it 
has been cleared by the Advisory Com
mittee. But IT has not yet been ap
proved by the Planning Commission. 
I have been requesting them to sanc
tion this from time to time. It is 
stated that the sanction is not being 
given for want of funds. I will again 
take it up with the Planning Commis
sion because Muzafarpur Thermal 
Station will give large amount of 
power and it will be helpful to North 
Bihar.

Then in regard to U.P. there has 
been chronic shortage right through 
We are not able to make up that be
cause power produced from Delhi goes 
to Haryana. Actually UP. is asking 
for some share of it. But we are not 
able to give that because there is short
age all round. From Bihar they are 
giving off-peak power to the extent of 
about S lakh units daily. That is to 
say, that is given in the night and at 
times when it is not required else
where. Eve0 though one would expest 
90me power from DVC, the DV£ it
self has gone short of power. It is 
still short gtf power by 8 million upite 
a day. They are not able to supply 
full load to Jamshedpur, Tisco a»d 
so on. That is a constant problem- 
So we not aple to give relief to 
UP. from the D.V.C.

Maghya Pradesh also has not been 
able to give very much because what
ever power they have is being shared 
by the other States Iu.e i.«u*ai cu'atra 
and Rajasthan and so on. So, the 
main problem is there with legard to 
UP; UP is like an island in country 
with neighbours who are doubtful 
friends in the sense that they are not 
able to give power to it at the time 
of need, because they are themselves 
going out.

So, the only way out for UP is that 
UP has got to build up its own power 
sets as rapidly as possible. We ex
pected that the first unit of the Obra 
power station would have come up. 
The first units of 120 MW must have 
come up in the month of January, but 
I have been told that it is being delay
ed by another two months. After that, 
two units more are to come up. If the 
Obra units are expoaited, then it will 
be possible for UP to be able to meet 
the power requirements to an appreci
able extent. 120 MW would mean 
quite an appreciable amount. That 
would be a very substantial addition. 
But there again, I only hope that the 
revised target will be kept up.

In regard to the import of generat
ing sets, it js  quite true that the UP 
Government has been pressing for 
quite a long time for <he import of 
two units of 200 MW. In my personal 
opinion that is also justified, because 
that is the only way to expedite the 
much-needed power addition to UP, be
cause UP has to add two or three 
million kw. of power in the next five 
years, and so. they have got to import 
these sets. This subject is coming up 
for discussion tomorrow, and I only 
hope that they will be given permis
sion to go ahead with the purchases.

SHRI S. M. BANERJEE; I said that 
Hindalco had been granted exemption, 
but the defence establishments had not 
been granted exemption. Do I take it 
that this Government wants that 
Birins should lie given full electricity 
whereas (he defence units which are 
producing sophisticated weapfcn* ifcould 
have power out? I want a
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reply from the hon. Minister on this 
point and I want to know the correct 
position-

DR. K. L. RAO: I am sorry I do not 
have any information about whether 
this cut has been imposed on Hindal- 
co or not. But that is also a very im
portant factory, because aluminium is 
required for production of power trans
mission lin es....

SHRI S. M. BANERJEE: May I seek 
your guidance? My point was that the 
production in the onirance ft»'•tones 
which are producing sophisticated 
weapons had been reduced-----

DR. K. L. RAO: As I said. I do not 
hav© any information on this subject. 
All that I know is that the UP Gov
ernment are giving priority to agricul
ture and trying to give power for agri
culture with the highest priority.

SHRI S. M. BANERJEE: The Birlas 
have been granted exemption, at the 
cost of the defence production and the 
defence effort. Should I take it that 
the Birlas are above the Government? 
Why should they be afraid of the 
Birlas?

MR. SPEAKE'R: Now, will the hon- 
Member sit down? Papers to be laid 
on the Table.

12.55 brs.
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